FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s AMRITSAR MSW LIMITED

1. Name of Corporate Debtor Amritsar MSW Limited
2. Date of incorporation of Corporate Debtor 12/02/2014
3. Authority  under which Corporate Debtor is | ROC— Delhi
incorporated/ registered
4, Corporate Identity Number / Limited Liability | US0000DL2014PLC264806
Identity Number of Corporate Debtor
5. Address of the Registered Office and Principal | Regd. Add: Unit 115 of Level 1 & 2, Crescent
Office (if any) of Corporate Debtor Building, Lado Sarai, Mehrauli, Gadaipur, South
West Delhi, New Delhi, Delhi, India, 110030
Principal Office: 6th Floor, Plot No.19 & 20, Film
City, Sector 16A, Gautam Buddha Nagar, Noida,
Uttar Pradesh, India, 201301
6. Insolvency Commencement Date in respect of | NCLT Order dated 09.05.2025
Corporate Debtor Received through email on 15.05.2025
7. Estimated date of closure of Insolvency |11/11/2025
Resolution Process
3. Name and Registration Number of the | CA Deepak Kumar Goyal
Insolvency Professional acting as Interim | Reg. No.: IBBI/IPA-001/1P-P00833/2022-
Resolution Professional 23/14143
9, Address and e-mail address of the Interim | CA. Deepak Kumar Goyal
Resolution Professional, as registered with the | Flat no 101, Shridher Apartment 884/6, Ward
Board no 6, Mehrauli, Near SBI, South Delhi, New
Delhi-110030
Email id: ca.deepak.mba@gmail.com
10. Address and e-mail to be wused for | CA.Deepak Kumar Goyal
correspondence  with  Interim  Resolution | 701, Vikrant Tower 4, Rajendra Place, New
Professional Delhi-110008
Email id: cirp.amsw@gmail.com
11. Last date of submission of claims 29 /05 /2025
(14 days from the date of receipt of copy
of order)
12. Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6a) of section 21, ascertained by | as per information available with IRP
the interim resolution professional
13. Names of Insolvency Professional to act as | NotApplicable
Authorised Representative of creditors in a class | s per information available with IRP
(three names of each class)
14. (a) relevant forms and Forms are available at following Web link:
https://ibbi.gov.in/en/home/downloads
(b) .details of authorized representative are Details of AR is not applicable
available at:

Notice is hereby given that the Hon’ble National Company Law Tribunal, New Delhi, has ordered the
commencement of a corporate insolvency resolution process of the M/s Amritsar MSW Limited on 09/05/2025

in C.P. No. IB-142(ND)/2024. (Order received on 15.05.2025)

The creditors of M/S Amritsar MSW Limited are hereby called upon to submit a proof of their claims, on or
before 29/05/2025, to the interim resolution professional at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penaltiec

Date: 16.05.2025
Place: New Delhi

CA Deepak Kumar Goyal
Interim Resolution Professional
Reg. No. IBBI/IPA-001/1P-P02490/2022-23/14143

1BBINPA-001/
2020-023/14143

New Celhi

AFA: AA1/14143/02/311225/107333 Valid till 31.12.2025
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(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/s AMRITSAR MSW LIMITED

RELEVANT PARTICULARS
1. [Name of Corporate Debtor Amritsar MSW Limited
2. |Date of incorporation of Corporate Debtor |12/02/2014
3. |Authority under which Corporate Debtor 5|ROC - Delhi
incorporated! registered
4. |Corporate Identity Number / Limited|US0000DL2014PLC264806
Liability Identity Number of Corporate
| |Debtor
5. |Address of the Registered Office and|Regd. Add: Unit 115 of Level 1 & 2, Crescent Building,
Principal Office (if any) of Corporale|Lado Sarai, Mehrauli, Gadaipur, South West Delhi, New
Debtor Delhi, Delhi, India, 110030
|Principal Office: 6th Floor, Plot No.19 & 20, Film City,
Sector 16A, Gautam Buddha Nagar, Noida, Uttar
Pradesh, India, 201301
6. |Insolvency Commencement Date in|NCLT Order dated 09.05.2025
respect of Corporate Debtor |Received through emall on 15.05.2025
7. |Estimated date of closure of Insolvency |11/11/2025
| |Resolution Process
Name and Registration Number of the |CA Deepak Kumar Goyal
Insolvency Professional acting as Interim |Reg. No.: IBBI/IPA-001/IP-P00833/2022-23/14143
| |Resolution Professional
Address and e-mail address of the Interim |CA. Deepak Kumar Goyal
Resolution Professional, as registered with [Flat no 101, Shridher Apartment 884/6, Ward no 6,
the Board Mehrauli, Near SBI, South Delhi, New Delhi-110030
Email id: ca.deepak mba@gmail.com
10. |Address and e-mail to be used for|CA. Deepak Kumar Goyal
correspondence with Interim Resolution {701, Vikrant Tower 4, Rajendra Place, New Delhi-110008
Professional Email id: cirp.amsw@gmail.com
290512025
(14 days from the date of receipt of copy of order)
12. |Classes of creditors, if any, under clause |Not Applicable
(b) of sub-section (6a) of section 21,|as perinformation available with IRP
ascertained by the interim resolution
professional
13. |Names of Insolvency Professional to act |Not Applicable
as Autharised Representative of creditors |as per information available with IRP
in a class (three names of each class)
14. |(a) relevant forms and Forms are available at following Web link:
(b) details of authorized representative are | https:/fibbi.gov.in/en/home/downloads

available at: Details of AR is not applicable

Notice is hereby given that the Hon'ble National Company Law Tribunal, New Delhi, has
ordered the commencement of a corporate insolvency resolution process of the M/s Amritsar
MSW Limited on 09/05/2025in C.P. No. IB-142(ND)/2024. (Order received on 15.05.2025)
The creditors of M/S Amritsar MSW Limited are hereby called upon to submit a proof of their
claims, on or before 29/05/2025, to the interim resolution professional at the address

mentioned againstitem 10.

The financial creditors shall submit their claims with proof by electronic means only.

All ather creditors may submit the proof of claims in persan, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. Sdi-

CA Deepak Kumar Goyal

Interim Resolution Professional

Reg. No. IBBI/IPA-001/IP-P02490/2022-23/14143

AFA: AA1/14143/02/311225/107333 Valid till 31.12.2025
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11. |Last date of submission of claims

Date: 16.05.2025
Place: New Delhi

%! Indusind Bank

Reg. Office: PNA House, First Floor, 57 and 57/1,
MIDC, Andheri (E), Mumbai- 400093, Website: www.indusind.com

APPENDIX IV-A Under Rule 9(1) [See proviso to Rule 8(6)
Sale Notice for sale of Inmovable Property
Fourth E-Auction Sale Notice for sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Act).

Notice is hereby given to the public in general and in particular to the Borrower (s), Co-borrowers and
Guarantor (s) that the below described immovable properties mortgaged to the Secured Creditor, the
physical possession of which has been taken on 29/07/2024 by the Authorised Officer of IndusInd Bank|
Limited. The Secured assets will be sold on “As and where is basis’, “as is what is basis”, whatever|
there is basis” and “No recourse Basis” on 10/06/2025, for recovery of Rs. 60,34,807/- (Rupees Sixty
Lakhs Thirty-Four Thousand Eight Hundred Seven Only) as on 08/05/2025 together with further,
interest, cost & expenses etc; due to the Secured Creditor from following Borrower, Co Borrower &
Guarantor. The reserve price and earnest money to be deposited is mentioned below respectively.
That Bank has fixed the reserve price and the Earnest Money Deposit (EMD) mentioned herein below,
shall be deposited through IMPS/RTGS/ NEFT only in favour of “Indusind Bank Ltd having Account|
No. 00073564611092, IFSC: INDB0000007, and Branch Address: No. 3, Village Road,
Nungambakkam, Chennai-600034.Before submitting the tender document, the successful bidder(s)
shall pay a deposit of 25% of the Sale Price (less 10% amount paid along with the Bid. The purchaser|
needs to pay remaining 15% on sale confirmation) on the date of e-Auction or not later than the next
working day. The balance amount of 75% of the Sale Price is required to be deposited within 15 days
from the date of Sale Confirmation Letter as contemplated under as per SARFAESI Act.

Name of Borrower, Co |M/sD SKalraFashion Collection- Through Its Prop- Mrs. Chahat
Borrower, Guarantor with |Kaur, Mrs. ChahatKaur, Mr. Harjeet Singh and Mrs. Santosh Rani

Address 2235/1, StreetNo 9, Gandhi Nagar, Ludhiana, Punjab- 141008
LoanAccount Numbers PLE00432N & PLE00892N
Reserve Price Rs.59,40,000/- (Rupees Fifty-Nine Lakh Forty Thousand
Only)
Earnest Money Deposit|Rs.5,94,000/- (Rupees Five Lakhs Ninety-Four Thousand
(EMD) Only)
Date & Time of E-auction 10/06/2025- 11:00AM to 12:00 PM
09/06/2025 upto 4:00 PM

||Last date of submission of

bids along with EMD

Minimum bid Increment |Rs.10,000/- (Rupees Ten Thousand Only)

amount

Date & Time of Inspection of |03/06/2025 from 11:00AM to 01:00 PM (with pre appointment)
property

E auction Website Address | https://www.bankeauctions.com

Description Of The Inmovable|“All that Piece and Parcel of Property Measuring 112.7/9 Sq

Property/ Secured Asset Yards, Bearing Muncipal No. B-2-2235/1/1602/H-1, Situated in
Gandhi Nagar, Ludhiana and Comprised of Khata No.
2131/2310 Khasra No. 46//1/2, 10 As Entered in Jamabandi for
Years 1980-1981 Of Village Taraf Karabara Hadbast No. 161,
Tehsil & District Ludhiana, Punjab- 141008.

Terms and Conditions: -

1)E-auction is being held on “AS IS WHERE IS”, “AS IS WHAT IS” and “WHATEVER THERE IS” basis
and will be conducted “Online”.

2)The auction will be conducted through Indusind Bank approved service provider M/s. C1 India Pvt.
Ltd., atthe web portal www.bankeauctions.com.

3)Bid Documents, Declaration, General Terms and Conditions of online auction sale are available at
Secured Creditor's website i.e. https:/www.indusind.com or website of service provider i.e.
https://www.bankeauctions.com

4)To the best of knowledge and information of the Authorized Officer, there is no encumbrance on the
properties. However, the intending bidders should make their own independent inquires regarding
the encumbrances, title of properties put on auction and claims / rights / dues / affecting the
property/ies, prior to submitting their bid, in this regard, the e-Auction advertisement does not
constitute and will not be deemed to constitute any commitment or any representation of Indusind
Bank.

5)The interested bidders who require assistance in creating Login ID & Password, uploading data,
submitting bid, training on e-bidding process etc., may contact M/s. C1 India Pvt. Ltd., Plot No 68, 3rd
floor, sector 44, Gurgaon, 122003 Haryana. Support No.: 7291981124,25,26, & Contact Sh Mithlesh-
7080804466 Support e-mail ID: support@bankeauctions.com and for any property related query
may contact the Bank Officer Mr. Ankit Baweja- 9871532158 & Mr. Atul Goyal- 8285559659.

6)It may please be noted that in case of any discrepancy / inconsistency between e-auctions notices
published in English and in vernacular then the contents of the notice published in English shall
prevail.

7)The Authorized Officer / Secured Creditor shall not be responsible in any way for any third party claims
[rights/dues.

8)The sale shall be subject to rules / conditions prescribed under the Securitization and Reconstruction
of Financial Assets and Enforcement of Security InterestAct, 2002.

STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI Al

ind Bank Ltd

SC panel probes 2017 Bhatla boycott
case; villagers say peace has returned

DEEPENDER DESWAL
TRIBUNE NEWS SERVICE

BHATLA (HISAR), MAY 16
A four-member inquiry
panel appointed by the
Supreme Court has begun
its probe into the alleged
social boycott of Scheduled
Caste (SC) families in Bhat-
la village, Hisar. The
panel, which includes
retired DGPs Kamlendra
Prasad and VC Goel and
retired DSPs, visited the
village and interacted
with both the victims
and those accused of
enforcing the boycott.
The case dates back to
June 2017, when a scuffle
between Dalit and upper
caste youths occurred over
access to a hand pump
located on government land
near a power substation.
Following the incident, sev-
eral upper caste youths
were booked on the com-
plaint of Dalit villagers who
alleged caste-based assault
and denial of water access.
What followed was a series
of escalations. According to

the complainants, when
they refused to withdraw
the FIRs, the upper caste
social panchayat issued a
diktat of social boycott and
announced a fine of Rs
11,000 on anyone interact-
ing with the SC families.
Between 2017 and now,
seven FIRs have been reg-
istered in connection with
the alleged boycott and
related assaults.

Now, as the panel begins
its work, many in the vil-
lage say time has healed
many of the past wounds.

CASE TIMELINE

H JUNE 2017: Scuffle at hand pump; Dalit youths file assault

complaint

HPOST-INCIDENT: Alleged social boycott announced by

upper caste panchayat

H2017-2024: Seven FIRs filed; tensions persist intermittently

B MAY 2024: Supreme Court appoints four-member inquiry

panel

HMAY 16, 2025: Panel visits Bhatla village in Hisar,

meets villagers and police

A villager stands near the hand pump in Bhatla village of

Hisar. ASHOK KUNDU

“There are no traces of ill
will among the villagers now;”
said Suresh, a local resident,
pointing to the now-defunct
hand pump where it all start-
ed. “It was unfortunate that a
small scuffle took such an
unsavoury turn. Let’s see
what happens now, but I pray
the episode ends soon.”

At the same site, a police
chowki has been established
since 2017 to maintain law and
order. Chowki incharge Bhan
Singh, who took charge four
months ago, said, “The situa-
tion is absolutely normal. Peo-

ple come here with everyday
issues. Sometimes, members
of both communities even vis-
it together. It’s peaceful.”

Jai Bhagwan, a Dalit peti-
tioner in the Supreme Court,
said, “All we want is justice.
Yes, things are normal now,
but the social boycott was
never formally withdrawn. At
that time, we weren’t allowed
to buy even groceries. That
has changed, though — our
people have opened shops
and everyone shops freely
now. But we submitted all
records to the inquiry team in

Hansi today.”

Contrary to that, village
sarpanch Sunil maintained
that the issue is a thing of
the past. “There’s nothing
like a social boycott here.
Everyone lives together
peacefully now,” he said,
adding that villagers are no
longer affected by the eight-
year-old matter and are
allowing the panel to com-
plete its work. The inquiry
team also held meetings
with police officials and oth-
er stakeholders as part of its
continuing investigation.

Centre, state failed
Haryana on water
crisis: Hooda

CHANDIGARH, MAY 16

Former Haryana Chief Minis-
ter Bhupinder Singh Hooda
has launched a sharp attack
on the BJP-led governments
at both the Centre and the
state, accusing them of betray-
ing the people of Haryana dur-
ing the ongoing water crisis.

He termed the BJP regime
as a “double-engine govern-
ment” that failed twice — at
the Centre and in the state —
in ensuring Haryana received
its rightful share of water.

“In the hour of need, no
engine worked to provide
Haryana its rightful share of
water and to quench the thirst
of the fields,” said Hooda.

He alleged that both Punjab
and Haryana Governments
have engaged in “gimmickry
to deceive the people”, stress-
ing that there was no actual
shortage in the Bhakra system.

“Haryana is demanding its
rightful share, but the AAP
government has stopped
Haryana’s rightful share to
hide all its failures. This contro-
versy was created to spark
political tug-of-war between
the two states, and the Haryana
Government supported this
gimmick to divert attention
from real issues,” he said.

Police take spy to Kairana
in UP, conduct searches

Sensitive documents seized from the house of accused

MukesH TANDON
TRIBUNE NEWS SERVICE
PANIPAT, MAY 16
The police on Friday took
Noman Ilahi, arrested by the
CIA-1 unit of the district police
for allegedly spying for terror
organisations in Pakistan, to
Kairana in Uttar Pradesh,
and carried out search oper-
ations at his house. The
teams seized some passports
and other sensitive docu-
ments from his house.
Several Central intelli-
gence agencies and Uttar
Pradesh investigation agen-
cies reached the CIA-1 unit
to interrogate the accused.
As per sources, the unit took
him to his native house at
Begam market in Kairana of
Shamli district, around 25
km from Panipat. The
Kairana police accompanied
the police team, which
unlocked his house and car-
ried out the search operation.

The police take Noman llahi to Kairana in Shamli district of
Uttar Pradesh on Friday. TRIBUNE PHOTO

Ilahi never received mon-
ey directly in his own
account. His Pakistan-
based handlers would
deposit it in different peo-
ple’s accounts, so no one
would doubt him.

The sources said the
accused had received money
over adozen times. The police
also prepared a list of persons
who had reportedly received
the money in their accounts
on Ilahi’s directions.

The sources said besides
his ISI handler Igbal Kana,
some other people were also
in contact with Ilahi, and
some other youths in
Kairana and adjoining areas.

Satish Vats, DSP (Head-
quarters) said it was a very
sensitive issue and police
teams were grilling the
accused. People who were
in his contact were also
being called to join the
investigation, he said.

Another Pak ‘spy held in
Kaithal for sharing info

PARVEEN ARORA

KARNAL, MAY 16

Days after a Pakistani spy
was arrested in Panipat,
another suspected spy has
been arrested in Kaithal dis-
trict for allegedly sharing
sensitive military informa-
tion with a Pakistan-based
contact, confirmed Kaithal
Superintendent of Police
(SP) Astha Modi.

The suspect has been iden-
tified as Devender Singh (25),
aresident of Mastgarh village
under Guhla police station.
Devender is currently pursu-
ing an MA in political science
and is in his first year at a col-
lege in Patiala, the SP said.

According to SP Modi,
while staying in Patiala,
Devender allegedly cap-
tured and shared photo-
graphs and videos of mili-
tary installations in the
region. The investigation
also revealed that he had
travelled to Pakistan via the

SUSPECT 25-YR-OLD
STUDENT

The suspect, who has
been identified as Deven-
der Singh (25), is pursu-
ing an MA degree. He was
initially arrested on Sun-
day for promoting gun cul-
ture on social media, but
while probing the case,
the police found indica-
tions of his involvement in
espionage activities.

Kartarpur  Corridor in
November last year, where
he reportedly came into con-
tact with his handler.

Devender was initially
arrested on Sunday for pro-
moting gun culture on social
media, but while probing
that case, police found indi-
cations of his involvement
in espionage activities.

“We are thoroughly investi-
gating the case,” the SP said.
“We are examining his phone
records and other communi-

cations to trace the extent of
the information shared.”

Though Devender was
granted bail in the gun cul-
ture case, he was re-arrest-
ed after new evidence sur-
faced linking him to
espionage. Another case
has been registered against
him under Section 152 of
the Bharatiya Nyaya Sanhi-
ta (BNS) and the Official
Secrets Act, the SP said.

According to police sources,
investigators are also exam-
ining his bank accounts to
identify any possible transac-
tions from Pakistan and are
probing potential links with
other individuals.

The arrest comes amid
heightened vigilance fol-
lowing a recent terror
attack in Pahalgam, and
closely follows the earlier
arrest of another spy sus-
pect in Panipat on similar
charges of passing sensi-
tive data to handlers
across the border.

€O STATE BANK OF INDIA

STRESSED ASSETS RECOVERY BRANCH, 3RD FLOOR,

ZONAL BUSINESS OFFICE BUILDING, FOUNTAIN CHOWK,
CIVIL LINES, LUDHIANA, 141 001
CORRIGENDUM
Please refer to our advertisement published in THE TRIBUNE and
PUNJABI TRIBUNE on 26.04.2025 for E-Auction dated
22.05.2025 This is to inform that Sr. No. 4, Account: M/s Hindok
Exports Limited have been Withdrawn/Canceled from this E-
Auction Sale Notice. All Concerned are requested to please note

the above amendments.

MBBS scam: Forensic experts
collect handwriting samples

200 answer sheets also sent for forensic investigation

RAVINDER SAINI

DATE : 16/05/2025 PLACE : LUDHIANA AUTHORIZED OFFICER

Place L , Date: 17.05.2025 Authorised Officer Ind

& Chola

Enter a better life

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Corporate Office : "Chola Crest" C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032.
Branch Office : S.C.0. 6 & 7, Adj. Indocanadian Office, Puda Market, Power House Road, Bathinda 151001
Branch Office : S.C.0.16, First Floor, I-Block, Sarabha Nagar Market, Ludhiana-141001

Contact No : MR. NAWAB SINGH- 9988018181

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower /Co-Borrower/ Mortgagor (s) that the below described immovable
properties mortgaged to the Secured Creditor, the Physical possession of which has been taken by the Authorized Officer of Cholamandalam
Investment and Finance Company Limited the same shall be referred herein after as Cholamandalam Investment and Finance Company

Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction.
It is hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com

Hariana Road Hoshiarpur, Pincode-144 208.

7.M/S A.R CASTINGS PVT . LTD., AT: R G Mill Road, Mandi
Gobingarh, Distt Fatehgarh Sahib Pincode -147 301.

8. M/S BANSAL INDUSTRIES, AT: Battan Lal Road, Mandi
Gobindgarh, Distt Fatehgarh Sahib Pincode -147 301.

Date & Amount Reserve Price, E-Auction Date and
A;:;zwe’:'oé:_ngo’:?&z: f asper Descriptions of the Earnest Money Time, EMD
Mortgagors Demand Notice Property / Properties Deposit & Bid Incre- | Submission Last Date,
U/s 13(2) ment Amount (In Rs.) Inspection Date

LoanA/c. No. MLO1TTR00000029616 12-04-2023, | Shop No. 1 And 2 Measuring 76.66 Sq. Yds.| Rs.16,50,000 /- 06.06.2025
1. SUKHVINDER SINGH S/0 TEJA SINGH Rs. 23,35,826/- | Registered As Per Sale Deed Bearing Document No. Rs. 1,65,000 /- | 11:00A.M. to 1:00 P.M.
2. HARJIT KAUR W/0 SUKHVINDER SINGH Ason 2021-22/132/1/1418 Dated 03/09/2021 Rs. 25,000,/- W
3. NIRBHAI SINGH S/0 SUKHVINDER SINGH 10-04-2023 Situated At Punjabi Bag Colony, Bhutal Kalan, e 10:00 A M {0 5:00 PM
4. M/S SAGGU ELECTRICALS, Through Its with further Tehsil Lehra District Sangrur. . - . o
Proprietor (SUKHVINDER SINGH), ALLR/0 interest and As Per Appointment
Buraj Patti, Bhutal Kalan, Sangrur 148-031. charges thereon
LAN No. XOHELIN00001124844 31-08-2021, PROPERTY NO. 1: Property Measuring 0B-04B-0B,| Rs. 25,51,500 /- 06.06.2025
1. JAGDISH CHAND S/0 RAM GOPAL, Rs. Or 200 Sq.yds., comprised in Khasra No.754 (06- Rs. 2,55,150 /- 11:00 A.M. to 1:00 P.M.
2. VINAY KUMAR BANSAL S/0 JAGDISH BANSAL | 7,32,19,502.20/-| 17) situated in Village Jassra, Tehsil Amloh And P TTTe—
3. VISHAL BANSAL S/0 JAGDISH CHAND As on District Fategarh Sahib And Bounded On : East- Rs. 50,000/- 05.06.2025
4. SARITA DEVI W/0 JAGDISH CHAND 31-08-2021 gonia Ssagg;lrhli \ill\les; Pﬁolnam Kausga\II,dNt;rﬂll- 10:00A.M. 10 5:00 P.M.
ALLR/O H. No -294 , Sector-4, Shastri, Nagar, with further treet, South- Rohit Kaushal Registered Vide Sale i
Block -C, Mandi, Gobindgarh, Distt Fathegarh interestand | Deed No 1655 Dated 30.11.12 in favour of Sh Vinay| AsPer Appolntment
Sahib, Pincode-147301. charges thereon Bansal $/a Jagdish Bansal.
5. SHILPY GUPTAW/0 AMIT GUPTA PROPERTY NO. 2: Property Measuring OB -04B-0B,| Rs. 25,51,500 /- 06.06.2025
6. AMIT GUPTA S/0 LAKSHMI DHAR GUPTA 0r 200 Sq.yds., comprised in Khasra No.754 (06-17)|  gs, 2,565,150 /- |11:00 A.M.to 1:00 PM.
BOTH R/0 B-21, MCH -44, Lakshmi Niwas, situated in Village Jassra, Tehsil Amloh And District Rs. 50,000,/- 05.06.2025

Fatehgarh Sahib And Bounded On : East- Vacant Plot,
West- Sh. Mahinder Singh, North- Road, South- Sh.
Rohit Kaushal Registered Vide Sale Deed No 1925
Dated 08.01.2013 in The Name Of M/s Bansal
Industries Through Sh Jagdish Bansal.

10:00 A.M. to 5:00 P.M.
As Per Appointment

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Date : 17-05-2025, Place : Sangrur/Mandi Gobindgarh

1. All Interested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.
For details, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 /6374845616,
Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587
2. Forfurther details on terms and conditions please visit https://chola-lap.procure247.com/ & https://cholamandalam.com/news/auction-notices to take part in e-auction.
Authorised Officer: Cholamandalam Investment And Finance Company Limited

hnl Hal 4 m

com/news/

TRIBUNE NEWS SERVICE

ROHTAK, MAY 16
As part of the ongoing
investigation into the
MBBS exam scam at Pt BD
Sharma  University  of
Health Sciences, Rohtak
(UHSR), a team of forensic
experts on Friday collected
handwriting samples from
30 MBBS students of a pri-
vate medical college. The
process was conducted at
the office of the Director at
Pt BD Sharma PGIMS here.
Meanwhile, the district
police have also sent around
200 answer sheets to the
Regional Forensic Science
Laboratory (RFSL) in Sunar-
ia village here for detailed

forensic examination.

The primary objective of
the forensic probe is to deter-
mine whether the handwrit-
ing on all answer sheets of
individual students is con-
sistent, and whether erasa-
ble ink was used to attempt
the answers.

“This step is part of the
broader investigation into the
exam scam, which allegedly

involved answer sheets being
smuggled out of the universi-
ty’s secrecy branch and
rewritten to fraudulently help
students secure passing
marks,” said an official.

All 30 students from a pri-
vate medical college in a
neighbouring district were
summoned to the PGIMS,
where they were called in
one by one to provide hand-
writing samples.

“The students were asked
to write specific content on
blank answer sheets. The
process took several hours.
The forensic team collected
all the samples, which are
expected to be analysed and
reported within two weeks,”
the official added.

401 students crack Super-100

RIBUNE NEWS SERVICE

KARNAL, MAY 16
The Directorate of Secondary
Education, Haryana, has
declared the results of the
state’s flagship ‘Super-100’
programme for the 2025-27
batch, with 401 meritorious
students from government
schools making the cut.
Once limited to 100 stu-

dents, the programme has
now expanded its intake to
over 400 to support more aspi-
rants preparing for competi-
tive exams like JEE Mains
and NEET, an official said.
The admission for the new
batch will be conducted on
May 25 at the Super-100
Campus in Barna, Kuruk-
shetra. The programme
offers free coaching, educa-

tion, and residential facili-
ties for students of Classes
XTI and XII.

Students from Hisar and
Jind districts emerged as
top performers, contributing
42 selections each to the
total tally. Other notable
numbers include: Bhiwani
(34), Fatehabad (33), Sirsa
(31), Kaithal (29), Gurugram
(27) and Panipat (18).

Teacher booked
for breaking
hand of student

TRIBUNE NEWS SERVICE

JHAJJAR, MAY 16

A teacher at a private school
in a Jhajjar village has been
booked by the police for
allegedly assaulting a Class
XTI student and breaking his
hand. The action was taken
following a complaint filed
by the boy’s father, an ex-
serviceman from Gurugram.

According to the com-
plaint, the father was
informed via phone by a
teacher that his son had suf-
fered a fracture.

“I rushed to the school and
found my son admitted to a
hospital run by the same
group that operates the
school. My son told me that
the teacher, Sonu, had broken
his hand,” the father said.

He further alleged that
school staffintercepted him at
the hospital and misbehaved
with him and other family
members during the visit.

“My son is now mentally
disturbed due to the inci-
dent,” the father added,
demanding that both the
school principal and chair-
man also be held accountable.

The accused teacher has
been identified as Sonu
alias RS Rathor. The police
have registered a case
under the Bharatiya Nyaya
Sanhita and the Juvenile
Justice (Care and Protec-
tion of Children) Act.
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POSSESSION NOTICE - (for immovable property) Rule 841 Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6)) s o
Waress, Ihe undersigred being fhe Autanzed Officer of IFL Home Finance Limited [Farmerdy known &= India infing | 1Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office HnTH I TE E L AH n P WER L I M ITE D
Huousieg Fiearce Lid | IIFLHPL | urder @i Securilisafon and Reconstucton of Frandal Assels and Enfocoment of Securdy | at Plot No. 98, Udyog Vihar, Phase-IV, Gurgaon-122015 (Haryana) and Branch Office at "Office No 1, First Floor, Mahaluxmi Metro Tower, Plot No. C CIN-L27109DL1971PLCO05905
iriareat A 2002 and in exeroee of pOWErS comfeed under section 13{1Z) read with Rule 3 of the Secrmy imarest -1, Sector - 4, Vaishali, Ghaziabad, Uttar Pradesh - 201010" under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security R fice-24/1 Block A Mot C sraiive Industial Extate: Mathiura Road
{Enfercermnl; Rubss 2002, 2 Damand Notics was ssund by $ie Aulhiorsed Officor of the company 1o $ borowers (2o | finterest Act, 2002(hereinafter "Act”). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to eg.office-£4/1, Block A, Mohan Cooperative Industrial Estate, Mathura Koad,
E'f-"_!f_*'-'r.ﬂﬂfﬁ s ened ""-“VIE'*' ?'E"-'{'-"Ej'lilﬁﬂ:-' -""-‘If-’"'-'h"l";ﬁﬂ:bi‘e'ﬂ';' e nolee *’ﬂ'ﬂ'laﬂar‘i |lﬂ‘;ﬁmﬁﬂffﬂhp‘- ':I'IL“EI the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS, AS IS WHAT IS BASIS Mew Delhi = 110044, Phone: +91-11-45058011
=aid nofica. Tha bormwer haning fal repay e amaUnt NONCE [5eredny gren wine borrowsarand re pubic in generl ing and WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the undersigned through e-auction platform provided at R e HEEY P T el : =
e undersigned ke aken possession ol fe propéy descriled beesin bekoa r eaerase af poeers confernesd on e urdes the website: www.iiflonehome.com 2l v " y v 9 "9 uelon p prov Website: www.rathisteelandpower.com Email: investors izrathisteelandpower.com
Siaction 13(4) of the said Actread with Rule &of the =d ndes, The borower in parfcular and the pubhcin general sra hareby - —
iAo nol bodealwith the propady andany dealings with thi: property will besubies] io#e charge ol 551 HFL lor an amaunl Borrower(s) / Co- Demand Notice Description of the Inmovable Date of Physical .
a5 menboned herain undesd with inferest thereon. “The borrovwsar's allention is invisd toprodsions of sbb-section {85 of section Borrower(s)/ | Date and Amount | property/ Secured Asset ___Possession | Reserve Price NOTICE GF POSTAL BALLET
1301@#':“ “?1‘6 ﬂﬁfmm lhamr:a'- clflhe WLHRL In-seh"ffi'ﬂ!g' ﬂfjﬁ-lﬂﬂf& “;ﬁf;{iﬂrﬁ_{ﬂfﬁ Iﬂ’-;:r Guarantor(s) | 11-Dec-2024 All that part and parcel of the property bearing Flat 24-Apr-2025 Rs.28,22,000/- Members of Hathi Steel and Power Limited (“the Company”) are hereby informed that
R bedern the dabe i r s o ansler, e seored asseds shall not be sokd o transferey and nio urthes Rs. 2649756.00/- : i i R Twenty Eioht J _ [ .
tepzhall be taken by " IFLHFL® for lranefer or sale of the secuned soeety 1. Mr. Ravindra (Rupeses Twenty Six Lakh \';lvt?t'hUC:F;, lprFg?rhtGrOlli’rl]dt F[ijoor’;l:?égReSIF Sk'dg’ Total Outstanding as ( Egﬁﬁﬁwvgﬁ%w'(? pur&":' anl tﬂ‘SBr_‘,tI::rrllfa 10_;5 an-:_J 110, and ofhes appllc-._athE provisiens, if ?m:"r' ofthe Companies
Wame of the Borrowens]l | Description of socured asset mmovabie proparty)] Tl Ousianding | Datesf[Daiec | Kumar,2.Mjs | Forty Nine Thousand [0t "OO' MaNs, FO o. U-588, BIOCKY, | o pate 14-May-2025 | Thousand Only) Act, 2013 (‘the Act’) read with Rule 20 and Rule 22 of the Companies (Management and
Co-Bomrowen's) Al iat peca and parcel of Frapary Compnsed in]  Dws@s|  [Demand| Possa}  |Panchal Fabricators | Seven Hundred and Fifty | Indraprastha Colony, Loni, Ghaziabad, Up, 201102. Rs. 28,21.235 /- Eamest Mone Administration} Rules, 2014, ("Rules’), General Circular No. 14/2020 dated Apnl 8, 2020,
Mr ngﬂﬂl‘l |5:r.|:|"| B I":I.“!-:r.h B 220111 B 10 T-20-32 223005 Khala 5. 274954100 bk EEion | And Engrs Six On|y) Area Admeasurlng (ln Sq Ft) Property Type (Rupees Twenty E|ght DepOSIt (EMD¥ CIFGLﬂﬂT H':l 1?;2':'2':" d-&[E‘d ﬁ.pl’l! 13. EDED. EII’CLﬂEF NCI EE'IEDE{:' dﬂtﬂd JLIFIIE.‘ 15 EDEG.
,,m'.f:,’,.d;'.’,"%i.,;ﬂm‘, no 41-’-':5'-- 5”;39;; igl‘fmﬁ?anﬁ::l?;*?- "}-_Ehf:i;gjaﬂi arﬁg.;ees 1 nﬁ'-'.‘_r 1T [14-May 3. Mrs. Babita | Bid Increase Amount |Area_Admeasuring Property Area: 581.00 Lakh Twenty One | RS. 2,82,200/- (Rupees Circular No. 33/2020 dated Septamber 28, 2020, Circular No. 38/2020 dated Decamber 31,
: it y Habsackch et g i agar Til i van La 2085 | o5 Rs.4 B : 8 i ’ ' ; o i
Paiam Singh e, Kamalproat (73 €.t S  hians, Puniab, 141007 Arma| _Fofty Nre - (Prospect No A jpeggogg/n y Thousand Two Hundred | 140 Lakh Eighty Two 2020, Circular No, 10/2021 dated June 23, 2021, Circular No. 20/2021 dated December 08,
Singi Mrs. Paramigat Kaur | Admeasuing (IN SC FT): Propay Type: Land Area,|  Thousand Five IL10364559) Thousand Only) and Thirty Five Only) only) 2027, Circular No. 03/2022 dated May 05, 2022, Circular No. 11/2022 dated December 28,
""-'-*Z'Tﬁ*-lr- Gagan Deso Singh A | Super Buil Un Area. Campel Area Properly Area:j Hundied and Forly : y 2022, Circular No. 09/2023 dated September 25, 2023 and Circular No. 08/2024 dated
H-.,:Ieiuim mgfnm o | G000, 113400, A50.00 O Oy} Date of Inspection of property EMD Last Date Date/ Time of E-Auction September 19, 2024 issued by the Ministry of Corporate Affairs (collectively referred 1o as
i 16-Jun-2025 1100 hrs -1400 hrs. 18-Jun-2025 till 5 pm. 20-Jun-2025 1100 hrs-1300 hrs. " i W uiat Ad T=E R I ; Obliaati :
Fir, Furhes Defaik Plaags Conlaal To Authorsed Ofcer A Branch Ofce: See 2150 Flaee, Luglhishg Fefazganchil MCA Circulars ]’: HEQJ =R af the SEB I:Llf-llﬂ.l;l b IQ&tIﬂI’FE and Lhsclosure
farkat. Ludhiana, Purjah - 1410017 for Corparate Office: Plot Mo 38, Fhase-iv, Udyog Vihar, Gurgaon, Harvana: Mode of Payment :- EMD payments are to be made vide online mode only. To make payments you have tovisit https://www.iiflonehome.com and Requirements) Regulations, 2015, ("Listing Regulations”) and other applicable provisions of
Place: Ludhiana Date: 17/05/2025 Sell. Authorisad Officer. For IIFL Home Finance Limited |  |P2Y through link available for the property/ Secured Asset only. ther Listing Regulations, relevant circulars as issued by the Securities and Exchange Board
= : e e ot L]z Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/ Secured Asset you intend to buy vide public SeIng i . i z b
auction.For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount. '_F-'r India (referrad as _EE Bl Circulars™), Secretanal S-l,anr:lan:'i-ﬁ_ on genaral meeling ( 55-2")
TERMS AND CONDITIONS:- issued by the [nstiute of Company Secretaries of India (including any siatutory
PU E'I—Ic HﬂTIﬂE 1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www. iiflonehome.com well in modification{s} or re-enactment(s) thereof for the time being in force and as amended from
Farm Mo INC 26 advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along with the pay- tirme ta time), the Company s sesking approval fram lis Membears via pgggmg of Rezolutions
pr— i . ment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. : i ; - “Bimetal B ina”
. [Pursuant to R-l'ﬂ_ :'-C'uf_1h|3 Coemnpanies (Incorporation) RUIE'S-_EE""H 2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last 5 min a5 sel EJL_H ) !he l?nﬁlai Ballot Hﬂt.l.‘:a dated May 9, 2025 ("Postal Ballot Notice™) by way of
Advertisement to be published in the newspaper for change of registered office of utes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. electronicvoling ("remole e-voling'jonly. _ -
the company from one state to another 3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and In terms of ralevant provisions of tha Actand in accordance with tha guidalines issued undar
Before the Central Government, Regional Director. Northem Region: B-2 Wing, Second .theihbalance 7b5°{§ of tge bfid amountt within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be MCA Circulars and SEB| Circulars, inter-alia, for conducling Postal Ballat !hfﬂugh ramols e-
Flaor, PT. Deen Dayal Antyodaya Bhawan, CG0 Complax, Naw Dalhi-110003 In the prescribed mode of payment. i - - - - - - -
: ahh ] l"'. Iﬂéﬂ', Bacl i n_p x. 2 ; ) 4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity charges, "'":'t"_-'g and _Eerll::hrlg Eh? said notice thr':":lgh emall, 53“'@ of Postal Ballot Notice along Wli'l_'l
In he malter of sub secban (4) of Sachion 13 of Companies Act, 2013, > 10 . : ; ! th bruct ta e-voling th h i to all th Memb f |
arid el fal of sub-rulle 154 of rule 30 of the Com incomorabiont Bules, 2014 land and all other incidental costs, charges including all taxes and rates outgoings relating to the property. 2 INSructions regaraing remaola e-voung througn emaii o ai ihose iembers, wnose emal
R} GRS () O] UG- 1) O TUS:-A2 O TS LAATIDMNES | WAGOHEXOERON ikl i 5. The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL. address is registered with the Company or with the Depositories/Depository Participants
AND In the matier of RAV SKYSCRAPER PRIVATE LIMITED 6. Bidders are advised to go through the website https: //lwww.iiflonehome.com and https://www.iifl.com/home-loans/properties-for-auction for “MPs") or Reaist d Share Transfer Agent of the C any (“BTA™ and whos :
: . iy ey ; 0 . . rion 211 1.co ; | . ("DPs") or Registrar an are Transfer Agent of the Company { ) and whose names
(CIN: U452090L2018PTCI41858) having s registered office i HOUSE NO 185, detailed terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale i fhe Beaister of Mambers Vst of Benaheial O Eriday, May 9, 2025 {"Cut-
IND FLOOR, BLOCK U JJ COLONY, NEAR DDA MARKET, MANGOLPURY, Morth proceedings. EDFIE-EF'!!'I & REQISIET 0T VIBMDErsEEl Of DEeENeNGaln i WNers as L_'.IF'I FICrEY, ey o, L
YWest, NEW DELHI, Delhi, India, 110083 7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-care@jiiflone- off Date”), had been completed on May 16, 2025. A person who is not a member on the cut-off
. Petitioner home.com, Support Helpline Numbers:@1800 2672 499. o dale should aceordingly treat the Postal Ballot Notice as forinformation purposes only
Notice is hareby given i the General Public that the company proposes fo make agplication 1o 8. f::;',’% ?#f%’eiﬁv'?&dnﬁ%: Jgﬁg‘l’:ggglz’r 'v';?if:‘t‘g‘:;]:flf rg;‘:’t@%i?l';ﬂggm é’(')?netc' call lIFL HFL toll free no. 1800 2672 499 from 09:30 hrs In compliance with the requirements of the MCA Circulars, physical copy of Postal Ballot
the Central Government under section 13 of the Comganies A, 2013 seeking confirmation of 9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking physical MNaotice along with Postal Ballot Forms and pre-paid business envelope will not be sent o the
atzration of the Memorandum of Assocaation of the Comgpany in terms: of the special resciubion possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. shareholders for this Postal Ballot and shareholders are required to communicate their
Changa s elcel fic ram e “National CapitalTerdory ofDel’ St of Uit et e e S e Su vt i L et i) . s oo | [asgemt or dissent through the remiote o-voling. system only. The Company has engaged
L | : m e~ Mati = . , : i 2 o i . e
Pradesh”, the amount already paid will be forfeited (including EMD) and the property will be again put to sale. NE“'{"“!E' Securities UEWE*[DW Limited (NSDL) as e-voling agency for the purpose of
Any person whiose interestis Beely i be affected by the propased change of the registered office 12.A0 reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of any dis- providing remote e-voting EEl‘WJDE'S-
] y pute in tender/Auction, the decision of AO of IIFL-HFL will be final. Al the Members are hereby infarmed that
of the company may deliver gither on the MCA-21 portal{wew.mea.govin} by iling invesior L 1 |
: A - ; £ STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002 (a) The remote e-voting period commences on Saturday, May 17, 2025 (8:00 A M. (IST)) and
complaint form or cause Io be delivered or send by registered post of hisher objections The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of gp 4 Ll B ; el
supported by an afidavit slaling the nature of hisher inferest and grounds: of opposifon to the Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost. will end on Sunday, June 15, 2025 (5:00 P.M. (I5T)) for all the shareholders, whether
Regional Director, Nosthern Region, B-2 Wing, Second Floor, PT. Deen Dayal Antyodaya Place:-Ghaziabad, Date: 17-05-2025 Sd/- Authorised Officer, IFL Home Finance Limited. holding shares in physical form or in demat form, The remote e-voling module shall be
Bhawan, CGO Complax, New Delhi-110003 within Fourteen days from the date of publication disabled by NSDL for voting thereafter. Remote e-voting shall not be allowed beyond the
ol T -nolce:” Wl i o ”‘f‘ 3"”"3’;]““"3“3' al Its sagistared office a;'m'“f A00reE5 Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6)) said time and date. Vote once casted cannot be changed subsequantly.
E::E;Eﬂn!a?lnn:hw?&gi&ﬂg?r D:Iflli %I:dml Iﬁ; ?ﬁ?ﬂm - Calony, Near Warket, Sale of Inmovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office at (b} A person whose name is recorded in the register of members or In the regisier of
o, t ! i ! Plot N0.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- "2nd floor, Sant Bhawan, Ranipur Road, Arya Nagar, Jwalapur, Haridwar beneficial owners maintained by the depositories as on the cut-off i.e. Friday, May 9,
For and on behall of RAY SKYSCRAPER PRIVATE LIMITED - 249407 "/ Vipul Agora Mall, 1st Floor, Office No 129-A to 129B, Sect 28, MG Road, Gurugram-122002/ 317-321, 3rd Floor, Krishna Plaza, Tez Garhi Chowk, 2025 =hallb itlad i facility of 2
i . e . ; . . ; SN . 2hal ba entiiad (oavail the Taciity of remote e-woting.
Sd/- Garhi Road, Meerut, 250004 under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter "Act"). : : g
VIKRAM SINGH SHISHODIA (Director) Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in (¢} The Board of the Directors of the Company has appointed Mr. Sameer Kishore
DIM: G2794345 the following loan accounts/prospect nos. with a right to sell the same on "AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS" Bhatnagar, Practising Company Secretary (Membership No. FCS 30057, of M's.
Date: 17.05.2025 Add: T-803 Rohias Plumena Vibhut Khand for realization of IIFL-HFL's dues, The Sa!e will be done by the under'3|g'ned through e-auction platform provided at the web-sne. www.iiflonehome.com . Sameer Bhatnagar & Company, Company Secretarles, as the Scrutinizer for conducting
Place: Delhi Gombi Magar, Lucknow, Uttar Pradesh, 226010 Borrower(s) / Demand Notice Description of the Immovable Date of Symbolic Reserve Price the vating process through Pastal Ballat e-voting in accordance with the law and in a fair
- Co- Borrower(s)/ Date and Amount property/ Secured Asset Possession Rs.8,64,000/- (Rupees -
Guarantor(s -Sep- 1 - Yy AR and transparent manner,
uarantor(s) | 06-Sep-2024, Rs. 965170/- | All that part and parcel of the property bearing 12-Dec-2024 Eight Lakh Sixty Four
1. Mr. Chandra | (Rupees Nine Lakh Sixty [Plot No. 9, situated out of khasra no 265/2, situ-| Total Outstanding as Thousand Only) (d} The results of the remote e-voling will be daclared on or before two (2} working days from
FORM A Shekhar Five Thousand One | ated at Rohalki Kishanpur, Jwalapur, Haridwar, On Date 09-May-2025 |~ Earnest Money Deposit the conclusion of remate e-voting at the corporate office of the Company by the Chairman
PUEBLIC ANNOUNCEMENT 2. Mrs. Puja | Hundred and Seventy Only) lFJttt)ar?)I?gar;% 2‘%942_2- I_Aarﬁg AAigaeagl;rljngt(lxrzg- §s.18,%4§4{]-t(R$ﬁees (EMD) Rs.86,400/- or any other person authorized by him'in that behalf and displayed at the registered office
{Under Regulation 6 of tha Insolveney and Bankruptey Board of India (PrOSDpee‘::lt No BF;‘;' 'Z'Bca‘f)%?_e(‘é&%:gt Bl'm't_upfArga gfop'erty Area: 600,00 450,00 | Tron ok EIghty Three ThiRupees Eighty S of the Company. The results along with scrutinizer's report shall be placed on the website
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) IL10181792) Twenty Thousand Only) |600.00.(Area admeasuring 544 sq. ft.) and Sixty Four Only) Only) of the Company and on the website of the N3DL and communicated to the Stock
FOR THE ATTENTION OF THE CREDITORS OF 06-Dec-2023 Rs.845249]- | All that part and parcel of the property bearing| __03-Jan-2025 Rs.38,66,000/- (Rupees Exchange where the Company’s shares are listed.
M/s AMRITSAR MSW LIMITED 1. Mr. Sandeep | (Rupees Eight Lakh Forty | Unit No.T2-1503, Tower-T2, 15th Floor, Rama| Total Outstanding as | Thirty Eight Lakh Sixty Six Members, who are holding shares in physicalfelectronic form and their e-mail addresses
2. Mr. Krishan Five Thousand Two | Homes, Sector-89 Gurugram Haryana-122001| On Date 09-May-2025 Thousand Only) are not registered with the Company/their respective Depository Participants, are
RELEVANT PARTICULARS 3. Mrs. Sheela | Hundred & Forty Nine Only) | Area Admeasuring (In Sq. Ft.): Property Type: Rs. 6,36,055/- Earnest Money Deposit (EMD) vested | ster thel 1 add -l: th Hiack b Iclowing the t;EI
1, |Ferne of Corporale Deblo Amrilsar MSW Limiled (Prospect No Bid Increase Amount | Saleable_Area, Carpet_Area Property Area:| (Rupees Six Lakh Thirty|Rs.3,86,600/- (Rupees Three iidnactos o regisier their e-mail addresses- al Ihe-eariest by following o
2| Date of incorporation of Corporate Dettor | 12022014 IL10262854) Rs.40,000/- (Rupees Forty | 745.00, 645.00 Six Thousand and Fifty | Lakh Eighty Six Thousand Process:
3, | Aulhory under which Corporala Debior 8{ROC - Deini Thousand Only) (Area admeasuring 755 sq. ft.) . Five Only) Six Hundred Only) (a) In case shares are held in physical mode please provide Folio No., name of shareholder,
|Incarporatad! registerea e, 1.Mr. Rajesh | 10-Oct-2024, Rs.818373/- é:l %hgt part and PZ;Cel Cg t2§ progtgrty begrltng f 20-Jan-2025 Rs. 6,70,000/- scanned copy of the share certificate (front and back), PAN (self-attested scanned copy
4, |Corporate idantity Number | Limaad|USCOJ0DLE014PLCZEAS0E Kumar (Rupees Eight Lakn Eighteen | Plot Beating no 47 and 48 (pocl?n), Out of™ Total Outstanding (Rupees Six Lakh Seventy of PAN card), AADHAR {self-attested scanned copy of Aadhar Gard) by email to
Liabity Identity Number of Corporsta 2 Thousand Three Hundred asrano 14, sltuated at Army Lolony rhase as On Date Thousand Only) investors@rathisteelandpower.com
Cesat Mrs. Sheela Devi | and Seventy Three Only) ﬁ Lala h&ohimm?(?]ptér, '?Aangatm altaé’-h" &4%%%%%%? Earnest Money Deposit : ' ' _ ’ . s
& |Address of e Regstered Office and|Repd Add: Unif 115 of Level 1& 2, Crescent Buldng, 3. Mrs. Sudha Bid Increase Amount 2;5881%%;; Agpn:;surine (Iaﬁ S eFetr)q I'Drone:'?’ Rupe:s Nine Lakh Six EMD (B} In case shares are held in demat mode, please provide DFID-CLID (16 digit DFID +CLID
Principal OMice (f any] of Corporsta|Lade Sars, Mehiaub Gadainur, South Wes! Dele. New (Prospect No | Rs.20,000/- (Rupees Twenty |Tu o | and Area. Car etg Arean.Dro' ert f\)reay Thousand Eight Hundred| RS: 67,000/~ (Rupees Sixty or 16 digit beneficiary 1D), Mame, client master or copy of Consclidated Account
Dedstar Beihi, Delhi, India, 110030 — IL10395139) Thousand Only) 5XB.(50, 123.00. Pl perty Area: ) and Sixty Eight Only) | Seven Thousand Only) statement, PAN (selfattested scanned copy of PAN card), AADHAR (self-attested
EEEL?T1EIF"G:L:‘H;*"EUE “r:;;‘: o LEI:I:I Date of Inspection of property EMD Last Date = Date/ Time of E-Auction scanned copy of Aadhar Card) to investors@rathisteelandpower.com. If you are an
Pradash India. 201301 02-Jun-2025 1100 hrs -1400 hrs 04-Jun-2025 till 5 pm. 06-Jun-2025 1100 hrs.-1300 hrs. Individual shareholder holding securities in demat mode, you are requested to refer to the
£ |Insohency Commerceman! Date in|NCLT Ordar dased 09,06 2025 Mode of Payment :-EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay through login method E:-:;_JIEEHEI:I Elt_ r'_l-:i-tE' no. 13 step 1 (A) -;:-f the F-‘&_s-tail Eallnt Matice l.e. Login
{raspact of Corporats Debtor Received through email on 15052025 link available for the property/ Secured Asset only., Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the proper- methad for a-Voting for Individual shareholders holding securities in demat moda,

ty/ Secured Asset you intend to buy vide public auction.For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.
This auction is published basis possession vide Sec 13 (4) of SARFAESI Act. Physical possession will be offered post receiving of Section -14 order

=

Estimatad date of clusure of Insavency | 11111/2025 ic) Alternatively, shareholder/Members may send a reguest fo evoling@nsdl.com for

i —E?:IE-‘P-"AE-E[E':SEEF_—--EJ--I:—J Tl e s as per process laid down under SARFAESI Act and as and when physical possession will be taken. Bidder shall do necessary due-diligence in procuring userid and password for e-voting by providing above mentioned documents.
09 STIG. S PaTiLer, o | U TR 4 respect of documents and legality before participating in auction proceedings The datailed procedure for e-voting |s providad In the Postal Ballol Notice, The Notice
Insofvency Frofessional acting as Inberim | Fleg: Mo.: IBEPA-001P-POIBIN 20223114143 = - ] g g y ; !
o e - 1. For participating in e-auction, Intending bidders requir;iEtEM%QtthE;%%g:guistHthe Service Provider https://www. iiflonehome.com well QI35 SORNIANS. NSVWCRGHST " BEiake. DI0UT (racaas OF OUIaN|ING. 00Ut CIEWSHIAIE aF
B |Addrass an::l e-mall addre=s of fhe Interim I;A D-?auar:lr;umarﬂ.:-_r.; ) o i " in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along MEI_T‘II::IE-FE-. h:}l_ding shares in ﬂ-hy:-_li:al E'CI-!TrI or in electronic it:rr!"rl and who have ”Fﬂ
Reaolution Prodessional, as regesterad with | Flat no 101, Shridher Apartmen: B34, Ward 0o & with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office. registered their e-mail addresses eithar with ETA or their respective DP. The manner in
el :_l"EI".a"’ H"':'ME:E :"“J'gl':“'!"" Poerr o1 10130 2. The biddersfshall improve theirfoffer in multiple of amount mentioned under the column "Bid IPcrease Amount". In case bid is placed in the last which persons who have acquired shares and become members of the Company after
mal i ca ek midigmal com 5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes. : ; ; . :
i0. |Addeess: and e-mal o be used for|CA Despak Kumar Goygal 3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75% _"-'E dispatch of r!:DI:II:E [hay obtain the jogin |D and password as per the details mentioned
corespanderce wilh Intesim  Resolilian [T01, Wisranl Tower 4, Rajandra Place, New Delthi-110008 of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment. in the FPostal Baliot Motice.
bt e T b horgos.land and all oher Icdonts cani, eharges mluding ol 1xes andraes outgoings relaing 1 the property. | o CeCte S RhepOsnRle, Kty (o 21 L e DU of Factal 0o The th e i g valiiie o0
Lol dabe of submission of el 20105/ 2025 ) Inci ) Includi X utgol I Y. ; : E ; :
i .M.',?-I.iﬂfn_ th gt of roceint of copy of crdar) 5. The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL. Eﬂmpﬁl‘l}_’ S website WWW'FFENE"‘EEEIE“&DDWE F,Lom, Stock Exchange's website
R R T T 'HH aﬁs.-a-.«': == . 6. Bidders are advised to gf]o through the&website https: /lwww.}ifloneh?me.com and https:llwww.ififl.comlhome-loanslproperties-for-auction for detailed (www bseindia.com)and NSDOL’s website (www.evoting.nsdl.com).
ol bty o e Bt Al e ng i ST terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings. % rels : o 3 e .
(b} of sub-section (Ba) of sachon 21, |as perinformation avaliatie wit [RF 7. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:- In rﬂﬁefﬂr ARy querl:;u;- related to Postal Bﬁ"‘?‘ Hﬂhip 'Pcl.:ydmg..remm&‘ L. vplrng facility, :.-'Dul
gscartained by Ihe interim - msolution care@iiflonehome.com, Support Helpline Numbers:@1800 2672 499. may reter the- Help requently_ Asked Gueatlc-_ns {"Help/FAGSs") and ejvcr’rlng USEr manua
. professionsl | ! 8. For any query related to Property details, Inspection of Property and Online bid etc. call lIFL HFL toll free no. 1800 2672 499 from available-at the download section of www.evoling.nadl.com. For any grievances connected
¢ hﬁaﬂ.';'.ml1l:r ”ﬁ“rw pﬂaﬁiupal b:? by .ﬂmﬁ-au IRF 9 Rl%:t?c?er;;shtec:e;lbsy:%?vgastgeatt‘??v%nslzlignt?c?r)r,ot/?eir:sri%agotl)lgxtlrtirtlz tr?osrsne%icl):l-dc:rrtﬁ:%isiﬂ\?/ﬂﬁ:?\ov%?éc%mg in the secured asset at the time of taking with faciily: for e-voling. Hlense contact.bis. Ealiavi Mhatre, Senicr- Managat NGO, 4ih
85 Authoneed Hepresantslive of cradtors | as par inform ation galiabls witn IR . : ip ; 3
in & class (Tvee names-of each clasa) physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances. Floar, ,q Wing, Trade wﬂﬂd- .Hamala Mills Compound, Senapati Bapat Marg, Lower Parel,
W4 |ia rebervant Jorme and |Forma ara avalatia al follawing Web ink: 10. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law. Mumbai 400 013, e-mail: evoting@nsdl.com, toll free no: 022 - 4886 7000/ 022 - 2499 7000,
i} details of sulhcnzed fepresentatve sra hilpa:ffithi gav inenhomeddownloads 11. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be can- For Rathi Steel and Power Limited
auis Rl b Betails of AR, i niot apelicaie celled and the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
- - : = £ 12. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of Sdi-
Motice & hereby given that the Hon'ble National Company Law Triounal, New Delhl, nas any dispute in tender/Auction, the decision of AO of IIFL-HFL will be final. Shobhita Singh
A [zl kil b 15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002 : d -
I.'IrE!EIrrEl‘.j'U"I'Ec qunﬁqm,menmr? mﬂrﬂl‘emmmrfrmmu"m'pmms Ur"'lf lesﬁ'mm_sar The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of Place: New Delhi Company Secretary and Compliance Officer
!"'"*b"-"L'm'E'ﬂ ':"":"-I"-DEL"‘!UEE"" C.P.No, |_E"|"|Ei"‘-"q-'||'-3“:':f"’|-':':'f':"?""*5"-'-"3-"-“5':I on 12002043 Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost. Date: 16-05-2025 M. Mo, ACS-31178
The credilors of M/S Ameitsar MSW Limited are heraby called upon to subm a proof of their Place:-Delhi, Date: 17-05-2025 Sd/- Authorised Officer, IIFL Home Finance Limited.
ciaamss on of belore 2900EH2025, 0 the nlenm resolubion peofessional &l the address
menfioned against itam 10
Thehnancial creditors shal submet iheir claims with proof by elecironic maans only
Allzdher creditors may submid the proot of claims in person, by post or by eleclronic means
Submission of false or miskzading proofs of claim shall attract penaltes. Sdl- o S
CA Doepak Kumar Geyal - - - - - [N
o e e Bhilwara Technical Textiles Limited s/
Date: 16.05.2025 Reg. No, IBBIIFA-DD1IP-PO2400/2022-23114143 e A o &
Flace: New Delhi AFA; AAT14143102311225107333 Valid till 31.12.2025 FROUD TO BE INDLAN
‘PRIVILEGED TO BE GLOBAL
HERQ HOUSING FINANCE LIMITED STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31ST MARCH, 2025
E:Jnlgﬁ:ll A&dgﬁ.ﬂ-ﬁbmirﬂ Flaoor, E:l:lnrlﬂ; Hﬁﬂm‘ﬂm :;ﬂm.
d. Offlce: 09, Commwunity Cantre, Baxsant Lok, Vasant Vihar, |- $10057,
HeroHousing Ph: 011 45257000, Tall Free No: 1800 212 8500, Email: customer.care@herohil.com (F:InLakhs except per shars data)
Finnnoa “hﬁlu.mhﬂmhwalnﬂﬁmﬂﬂ.nm |EIH' UES 12 DLAEPL 048 ETA.HDALﬂHE cﬂHEﬂUDﬁTEE |

. DE MAH D NDTICE Quarter Ended Year Ended Quarter Ended Year Ended

Under Sectian 13 (2) of ifisation and Reganstrockion of Finangial Assets and Enforcement of Particulars | |
Security Intenest Act, 200 [“Act”) read with Rule 3 of the Security interest (Enforcement) Rules, 2002 | Rules) 31.03.2025 | 31.12.2024 | 31.03.2024 | 31.03.2025 | 31.03.2024 | 31.03.2025 | 31.12.2024 ! 31.03.2024 | 31.03.2025 | 31.03.2024
Whersas the undarsigned Beirg 1he Autharised Officer of Hero Housing Finance Limited (HHFL) urder Audited |Un-Audited Audited Audited Audited Audited |Un-Audited Audited Audited I Audited
) di i e jor 13{12) 1 e . i :
s gesie D Mo dfa bk unce Secion 142 of ta et calg ton s | Total Income from Operations (Net | 19591 | 34315 | 46184 | 100323 | 160143 | 19591 | 34315 | 46184 | 110323 | 160143
Barowen s Co-Banmen sl Guaranioe(s} (gll singularly ar fogether raferred 0 “Obligor")Legal ; | ] :
Heir|z] Leg; Fiapresantative(s] isted hereunder, to pay the amounts mentioned in the respective Met Profit/ '!LG'EE:'_ for tf‘_IE pericd {before tax, Excepticnal
Dermand Motcars, within 60 days from the date of the respaciive Nofice's, a5 per detais given below, and [ or Extraordinary items) 1.01 (48 38) 4177 13709 167.39 1.01 [AB.38) 4177 137.09 167.39
Ciopies of e said Notices are-aenved :{ Registerad Fost A.D. and are available with the undarsigned, [ : : f { ; | | ! | | : | | |
and Me sad ObligonsiLegal Heinsilegal Representative(s). may, Il thay 50 desee. coliect the Met Profit/ {Loss) for the pericd before tax [after
repcthve copy from M undersigred onany working day duning rommal office hiwrs Exceptional and [ or Extraordinary items) 1.01 (48.38) a1.77 137.08 167.38 1.01 (48.38) 4.7 13709 16739
In conneciion wilh the above, Notice is hereby given, once again, bo the said Dbligoris) Legal [ { { i } f { { | { f
Hawh's 1 Iﬁm:rﬂlmﬁﬂnhpay_mmﬂ. '.-wlr|1I|;l ﬁll}h:iuys Irnmltlna date of l:u rﬁarﬂ: Met Profit! (Loss) for the period after tax {after Exceptional
olice's, the amounis erein below sgaln r respective names, logether : ; ;
i Rodate 10 dotaied BolomHon e FEubIciive daiis seTionedbalow i CoUmN I R 1he and [ or Extraordinary items & Share of profit of Associates) | (3.34) (49.59) 32.36 §7.22 132.10 20805 | (27063 310.07 72087 1287.95
dete of payment and | or reallsation, read with the foan ot and other documenis writings, . . . 5 — . e i Rt il | e | Edani g ke || coiad ol I o s | i din L AR SRR b
if any, exetuted by the said Obligor(s). As security for due rapayment of the loan, the following Total Comprehensive Income for the peried (Comprising
Sacured Assel{s) have bean morigaged 1o HHFL by the said Obligor(s) respectivedy. Profit / (Loss) for the pericd {after tax) and Other
Lodn Name of QbligorishLogal  |Totsl Quistanding Duef  Date of Date of | Comprehensive Income (after tax) (2.69) (49.59) 32.36 g7.87 131.56 232,89 (2722.77) 28718 769.43 1,298.45
Actound Mo, | Hair[sl/Legal Reprasantativeds) |Rs. as on below Dates| Demand MNotic NFA [ | | 1 | | | [ f
HHENCILAP Jugalh{im:]re._Panmm Rs. 20,108,250/ 13-05-2025 | 07-05-2005 . quJlt!r' Share Capital . 583.73 . 8B3.73 583,73 | 583.73 _ 583,73 . 583,73 . 983.73 _ 583.73 | 583,73 _ 283.73
ienie i ik e B B it Fis | Other Equity (reserves) as shown in balance sheet - s - | zazaza | 233688 : s - | 1868377 | 1591434
Description of he Secured Assets | Immavable Properties | Mortgaged Properties:- A1 Thal i i e : : : - - 1 i T L= = - 1 [~ T :
Proparty | Percel OF Land Baing Sdusted In Unauthorizad Colony Shivram Park. Biock-e-3 Menglol, Earning Per Equity Share (EPS for the quarter/ period not
Dialhi- 110041, Ragr Mo, 503, Howsa Mo, E-31ES & E-W1ES-a, Second Floor, Back Sxda Pordion Khasra ar‘lnual-iﬁed!l
R b
1 nd Measuring 60.20 5q, . Baun y: East- Cthers Plat x
West- athrs Piot North- Giall & F1. Wids, South- Riasd 20 FiWide Basic (%) (.01l (0.08) 0.05 015 0.23 0.36 (0:48) 0.53 125 2.21
Hmﬂ g:ghm'r Fbr[::a]d. Hsd%ﬁ.mﬁa 13-05-2025 |10-05-2025 | Diluted (¥} . (0.01) | {0.08) 0.06 | 015 0,23 | 0.36 | (D.46) 0.53 1,25 2.2
1 H foa Kashyos a8 on 12-May-2025 30 b L o L it b i inlR] w5 | B o B M| SR ] el et |
HHFMNSPIPL Notes:
12000004528 2
Description of the Secured Assats | Immavyable Properties | Mortgaged Properties- Flat Mo, SF - i. The above is an extract of the detailed format of audited financial results for the quarter and year ended 371* March, 20235 filed with the Stock Exchange under Regulation 33 of the SEB (Listing
0, Second Floor Rear Sde L LG, Flot Mo, B-8, Khasta No, 234, Rad Vinar, Village- Sadullabad, Obligations and Disclosure Requirements) Regulations, 2015, The detailed audited financial results and this extract were reviewed and recommended by the Audit Committee and approved
Pargana And Tehsil Lonl, Ghaziabad, Uttar Pradesh 201102 {covered Area Measuring 300 Sg. FL by the Board of Directors of the company at their respective mesting held on 16" May, 2025, The full format of the audited financial results are avallable on the Stock Exchange websites
Lﬁi?‘.g?aq. Eﬂr.iﬂ-ﬂgmded by: Morth: FiotMo. B- 7, East: Plat Ma. B-12, Souwth: PiotMo. B-% and 10 (www.bseindia.com) and on the Company's wabsita (www.bttl.co.in).
wod Pl WRep(2@a - - - - -~ - - - - o - S 1 . JFEEETTT S T L S R koo M, Jal -+ R ' 1 o=
HHFNSPHOU [Manavandra Kumar, Ruby Rs. 1732384~ 0B-05-2025 |07-05-2025 2. The Statutory Auditors have audited the results for the quarter and year ended 31st March, 2025 and have issued an ungualified audit report,
| 21000014371 | Sharma, Balaji Enterprises | 85 on 08-May-2025 g 3. The Company's activities constitute a single business segment
iy Ly el 'u":ﬂ%hiﬁmﬁﬂ"ﬁém?ﬁ'ﬂﬁfﬂg'rﬂﬂ’.i-"’”’;'i' 4. The figures of the last guarter ended 31st March 2025 are the balancing figures between the audited figures in respect of the full financial year ended 31st March 2025 and the unaudited published
Sqyards, {41 805 Sq, e D T Up i:mp,;,r'. On Biat Eaa?,.,;'m_qaﬁ_ ,‘;‘.,;Eg"ﬂ.i,i; year to date figures ended 315t December 2024 being the date of the end of the third quarter of the financial year which were subjected to limited review.

Froporionale Undnided, Indvisiole And Impartial Oemership Rights OF The Underneath Land
Measunng 50 2 Yards e 41.805 Bq, Metars With Ona Twe 'Whesler Parking On SHR Flape, 0w OF
Khasra Mp.2523, Sitwated In The Areza OF Yilkage Dabr, Delhi State, Colony Known As Dabri
Extension New Delhi-110045 Bounded By: North: Plol Mo, 47, East: Boad 20 wide, South: Gthars

By Order of the Board
For Bhilwara Technical Textiles Limited

Propiry Wast: Gali 105 a0 Sd/-
HHFNSPHOU | Rohit Bansal, Fhm Dievi, Rs. 510,001 08-05-2025 |07-05-2025 Shekhar Agarwal
o cndik sl ko ks o bisidi it B Place: Noida (U.P.) Chalrman & Managing Director and CED
Degeription of the Secured Assels | Immovatde Proparties | Morgaged Properties:- Entire Bulll up Date : 16" May, 2025 DIN Mo.: 00066113

Groumd Fioor, wishoul Roofight of property bearing no- 1676 {06 No- 23], bultan lard area measuring
57 5q. yi=_ aut ol Khassa No-27111/3, Ssualed in the area of village Shakur Pur, Delhi state, Dalhi,

East Parlofproperty, South: Got B8, West- Oirsgrapery el CIN: L18101RJ2007PLC025502

“wiln furihes interest, additional Intarest a1 W rale as more paricularly siated in respective Demand Corporate Office: Bhilwara Towers, A-12, Sector - 1, Noida - 201 301 (U.P)

e kel ot ‘ﬁm';ﬂ?j:a']’ﬂﬁfaﬁzﬁﬁff e s et Phone; +81-120-4390300 (EPABX), Website; www,bttl.co.in, E-mail:bttlinvester@injbhilwara.com

peteaad agains the abows Sacured Asselsimmenvable Propertyfes) uncr Secticn 13(4) of lhe said Ac Registered Office: LNJ Nagar, Mordi, Banswara, Rajasthan - 327001 Phone: +91-2961-231251-52,+91-2962-302400

and e applicable Rulas enfirely at iha rsk ol the sand Oiligenis)Lagal HeirjsLegal Represemlativeis) as
ho thea costs end consequenceas.

The aain Ooligorfs)Lagal Heir{syvLegal Aepresamtatyea) are prahibited under the said Act 3o ansier the
atoresail Secured Assetslimmovabie Properly, whether by way of sae; lease ar glhenwisa withaut e
peinr written consent of HHEL. Ary persan wha comiray enas or abets cordravantionof the prodisions ol the
Actor Rules made thersunder shakbellable for imprisonmen and'or penaity a5 provided under the At

DATE : 17-05-2025, Sd- Authorised Officer
PLACE : _Delhi/NCR For HERO HOUSING FINANCE LIMITED

epaper.ﬁnanciaiexpress.mn‘. . New Delhi
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NOTICE

Pursuant to Listing Agreement(s) with MSEI Ltd. & CSE, Notice is hereby given that
Meetings of Audit Committee & Board of Directors is scheduled to be held on TUESDAY —
27.05.2025 at 01:00 & 01:30 P.M. respectively at its Regd. Office inter-alia to consider,
approve & adopt Audited Financial Results of QUARTER & HALF-YEAR and YEAR ended
31.03.2025 alongwith half-yearly “Statement of Assets & Liabilities” as at 31.03.2025, Audit
Report & Limited Review Report from Statutory Auditors, Trading Window in equity shares
will remain closed from 01.04.2025 to 30.05.2025 for all insiders, to consider & adopt
Secretarial Audit Report & Secretarial Compliance Report from PCS, To re-constitute
various statutory Committee(s) and Any other matter with the permission of Chair.

NewDelhi 16.05.2025 SAKSHIGUPTA WTD & CFO DIN: 09773654

DECOROUS INVESTMENT & TRADING CO. LTD.
CIN: L67120DL1982PLC289090
Regd. Office: R-489, GF-B, New Rajinder Nagar, New Delhi — 110060
Tel No.: 9910003638, Email Id: decorous1982@gmail.com Website: www.ditco.in
NOTICE
Pursuant to Listing Agreement(s) with BSE Ltd. & CSE, Notice is hereby given that
Meetings of Audit Committee & Board of Directors is scheduled to be held on TUESDAY -
27.05.2025 at 10:30 & 11:30 A.M. respectively at its Regd. Office inter-alia to consider,
approve & adopt Audited Financial Results of QUARTER & HALF-YEAR and YEAR ended
31.03.2025 alongwith half-yearly “Statement of Assets & Liabilities” as at 31.03.2025, Audit
Report & Limited Review Report from Statutory Auditors, Trading Window in equity shares
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